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MR, CHAIRMAN: Let me wish
good-bye,

SHRI S. W. DHABE (Maharashtra):
What about the Reports of the Com-
mittees’

MR CHAIRMAN: That will come
afterwards,

GOOD WISHES TO THE RETIRING
MEMBERS

MR, CHAIRMAN: Today is the last
day.

SOME HON. MEMBERS: No, no,

MR, CHAIRMAN: Today is the last
day on which I shall have the oppor-
tunity of bidding good-bye on behalf
of the House and on behalf of our
officers and myseli to the retiring
Members. This was prepared for to-
day on the assumption that this will
be the last day of sitting. But as the
Housc is going to sit on the 31st when
because of certain unforeseen circums.
tances. I shall not have the pleasure
and thonour of presiding over this
House, I am reading this as of 31st.

Today is the last day on which some
ef the hon. Members will sit in this
House. They shall be retiring accord-
ing to their term. It is possible that
some will come bhack re-elected for an-
other term. But others will not, To
such as leave us finally, I wish good-
bye on behalf of the House and my-
self,

I personally had their company for
a few days only and had just begun to
know tnem. I regret very much that
the opportunities to use their talents
were few in this short time and it is
possible that some had less oppor-
tunity than others. I can assure them
that there never was any deliberate
neglect on my part. It takes time for
a new Chairman to get used to the
procedures of the House, to know how
to give Members chance to speak.
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Some hon’ble Members are more as-
sertive than the other and naturally
the quieter ones suffer,

"SHR]I VIREN J, SHAH (Gujarat):
Like me.

MR, CHAIRMAN: I hope soon to
rectify thig in my own way. If any
of the retiring Members did not get
their proper share, they have my apo-
logies and assurances that nothing was
deliberate. I shall soon introduce my
own method of impartial selection of
speakers on a more broad-based and
equitable method in which noise will
play the least part... (Interruption}.I
wish the departing Members, on behalf
of the House, the officers of the House
and myself, good bye and wish them
further personal triumphs and opper-
tunities of service. AT

We are all servants of our noble
country. In whatever walks we may
be we must fulfill our task for iis
best interest. I hope they will re-
member the time they spent in this
House and keep up the Triéndship
that they struck. May God keep
them well and happy and full of
vigour to continue to gerve their
motherland!
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SHRI BHUPESH GUPTA (West
Bengal): Sir, I rise to associate my-
self with words of goodwi}) and good
wishes to the MemBers who are retir-
ing. Obviously, at the moment, we
are not going to speculate on who
will come back or who will not come
back. As you rightly said, some will
and some may not. Nevertheless,
they have been our colleagues and
they shall remain our colleagues. As
far as I am concerned, Sir, I treat all
Members of the House at personal
level as my very dear personal
friends. =~ Whatever our political
differences with them—and they are
bound to be there in a, democratic
system of the kind we have—what-
ever the conflicts and clashes, heat or
bitternesg at times, abiding friendship
at persona] level ha§ alwaygy been
sustained by mutual co-operation and
goodwill of all concerned. It goes to
the credit of this HMbuse which, des-
pite all the quarrels and conflicts,
has functioned as a kind of a family.
That feeling we have. Now many of
our esteemed and dear friends we
will be missing,

Sir, we are passing through extra-
ordinary times. Normally in the case
of those who retire, the vacancies are
filled before their membership ex-
pires on the 2nd of April, because the
elections are wusually completed by
the end of March. Now for another
two months or so perhapg 44 seals in
this House will remain v&cant be-
cause nine States will have to elect
44 Members. And that will not take
place before the Assembly elections
are over. Thig is an extraordinary
situation. But then we aré passing
through extraordinary times.

Sir, individually if I have to pay
tributes, I can do so. But then it will
take a lot of time. I do not wish to do
this thing. But all the same I have
the collective experience of all of
them. Ag very good friends, whether
they interrupt me or whether they
attack me or whether they defect
from this side to that side or vice-
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versa, pevertheless they remain with-
in the bounds of friendship. Sir, there
is no dividing line between friend-
ship at the personal level. But there
is a serious dividing line at the poli-
tical level ideological level. Sir you
have said enough, Othey have said
enough.

are
Interna-
should

As far ag the lady Members
concerned, in the Year of
tional Women, perhaps, we
say a word or two. The lady Mem-
bers in our House have given an
excellent account of themselves. Al-
though we have not been, on this
side, good enough to hold some of
them. Nevertheless, they have given
an excellent account of themselves.
They have given a good account of
themselves when they were with us
and they have given a good account
of  themselves when they separated
with us. Sir, therefore, I need not
say on this very much.

\Finally, Sir, those who will be go-
ing out, will be belonging to various
political parties. The conflicts will
remain. They will be there outside.
But I do hope, Sir, wherever they are,
we shall be with them and they will
be with ug in spirit and even in action
sometimes in many places.

A thought comes to me, and I share
this thought with the Hous€ "especial-
1y those friends who are leaving us.
In two years time I shall also be
leaving. Before that, 1 may say here
that we have established a Parlia-
mentary-cum-Cabinet  system. This
Parliamentary institution and demo-
cracy, for al] the drawbacks, short-
comings and weaknesses, have played
a great part in bringing about_ the
national unity and the national inte-
gration., We have in our National
Anthem the concept of unity in diver-
sity, We have in our Constitution that
concept echoed, Parliament, this
House and the other House, have
whatever may be the criticism and
thig criticisms have played
a certain very useful role in advanc-

ing ang promoting the cauge of na-
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tional unity and integration apart
from sustaining democracy. I do
sincerely  hope, Sir, that wherever

we are placed, here or outside, we
shall see that nothing comes in ihe
way which will disturb the demo-
cratic system and the Parliamentary-
cum-Cabinet system in particular I
repeat, the Parliamentary-cum-Cabi-
net system in particular or the unity
of the nation and its great integration.

Sir, one word about our Deputy
Chairman who seems to be on the
retiring list. I have known Mr. Mirdha
for many years. I .may say, rarely
have I come across such an affable
gentleman and understanding gentle-
man, full of sympathy and humour,
and I have never had an occasion to
quarrel with him; in fact I have never
seen anybody quarrel with him. It was
in hig job, Sir, to be in the Treasury
Benches at one time and to occupy
your Chair at another time and yet
avoiding all situations when gne would
have any grievance or complaint
against him. Mr. Mirdha personifies
the finest tradition of this House.
Therefore, I have words of emotion
and sentiment towards him and :t
will be a loss which will be very
deeply felt. Loss will be felt with
regards to others also. Yet Sir, there
comes a time in life when we have to
face such an adverse and trying situa-
tion. We hope to do so in the service
of the nation, in the service of demo-
cracy, in the service of the system, in
the service of the House, remember-
ing our association with the friends
who will be departing by the end of
this month. Thank you, and thank all
of you,

SHRI P. RAMAMURTI (Tamil
Nadu): Mr. Chairman, Sir I wish to
associate myself with the gentiments
expressed by all the previous speakers
with regard to the retiring Members.
I do not think that this is an occa-
sion for me to be ytilised for paying
homages or speaking on various as-
pects of the politica] system we have
and the perils we face. But as far as
the retiring Members are concerned,

"oy,
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it is quite likely that many of fhem
may not return. Some of them will
return. I would only want to remind
them and remind all of us that Par-
liament is not the only forum from
which we can serve the pepole and
serve the country. Whether we are
Members of Parliament or we are out-
side, service to the people can be
done in various ways. And I do not
know whether Membership of Parlia-
ment limits our capacity to serve the
people in other ways. Anyway, I only
wish that they would continue to serve
the country and the people in what-
ever positions they are placed, whe-
ther they come back to the House or
they dg not come back to the House.

Lastly, I would join Mr. Bhupesh
Gupta in paying my tributes to Mr.
Mirdha whose suavity has been par
excellence, Very difficult situations he
had managed without being ruffled.
It is very difficult to get a person of
such an unruffled nature. I hope he
will come back and we will have the
opportunity to have his services here
once again. Thank you.

MR, CHAIRMAN: Before 1 calV
upon the other Members to speak, I
may say that I have taken Mr. Mirdha
so much for granted by my side that
it did not come across my ming that
he is retiring. I think hg¢ is coming
back. If there is anybody coming
back, it will be Mr, Mirdha. In addi-
tion to all this which we have said
about him, personally speaking, it is
not only in this House but for years
he has been my friend. Ang really I
took it for granted that he will al-
ways be by my side. But should he
not come back, it would be a very
sad day for me because he has been
of immense help to me, T should not
like to mention his many qualities,
for it hag been done by Members al-
ready.

I wish that I had included him in
my valedictory address. Bug I think
it will hardly be necessary because

[ RAJYA SABHA ]

Retiring Members 172

if 1 can foresee the future, Mr.
Mirdha will be here in this House

Now, Mr. Dhabe. One by one.

DR. (SHRIMATI) SATHIAVANI
MUTHU (Tamil Nadu):. . . Sir, . . .

SHRI JAGJIT SINGH ANAND
(Punjab): sir, she is the Leader of
the AI-ADMK Party.

MR. CHAIRMAN: Oh, Leader? Just
a minute, Mr. Dhabe,.

DR. (SHRIMATI) <SATHIAVANI
MUTHU: Sir, I will be failing in my
duty if I do not express my felicita-
tions to the retiring Members on be-
half of the AI-ADMK Party in the
Rajya Sabha, especially the retiring
lady Members, Mrs, Ambika Soni, Mrs.
Leela Damodara Menon Mrs. Jamuna
Devi and others. Sir, we say that this
is an elderly House, When 1 first en-
tered this House and saw Shrimati
Ambika Soni my impression was that
it was probably wrong, to call this as
the elderly House when ladies like
Shrimati Ambika Soni are sitting in
this House. But they have contri-
buted their mite to the country and
for the welfare of its people.

Now a few words of felicitations
about our beloved Deputy Chairman,
Mr. Ram Niwas Mirdha, Dr. Ram-
kripal Sinha, Mr. Kesri sitting on the
Treasury Bench and Mr. Kalpnath
Rai. All the Members, irrespective of
Party affiliations, c¢ome here to do
justice to our hearts and minds and
to serve the people. Whether we are
Members of this House or not it is
our duty to render service to the
people and the country. I hope many
of these retiring Members will come
back and continue their service here.
Even if they do not get a chance to
come back, I hope they will remain
in politics and continue to serve the
people and the country as the Mem-
bers of this House.

I once again pay my respects and
bid farewell to all the retiring Mem-
bers. Thank you.
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SHRI S. W. DHABE (Maharashtra):
Mr, Chairman, when I came in 1974
to this House 1 was absolutely new
to the field of Parliamentary work,
having spent a major portion of my
life in trade union. work and legal
profession. Between 1974 and 1980—
and I am retiring now—a number of
historical events have happened in
this House and very eminent debates
have taken place here. 1 cannot for-
get the two Constitutional Amend-
ment Bill debates in which eminent
persons like Mr. C. K. Daftary, Mr.
D.K Barooah, Mr. Bhola Paswan
Shastri, Shri Bhupesh Dada and others
made very good speeches. There were
also occasions when acrimonious
debates and unfortunate events took
place when Dr. Subramanyam Swamy
was expelled from this House, We had
also good debates on the controver-
sial gpecial Courts Bill and recently
during the debate on the Kanti Desai
affair, my colleagues and friends,
Mr. N.K.P. Salve and Mr. Goswami
made historical speeches,

I am very proud that this House
and its Members are very vigilant
for the protection of its rights and
for championing the causes of the peo-
ple.

It was also my good fortune to have
good trade wunion friends in this
House, like Mr, Kalyan Roy, Mr. A.P.
Sharma, Mr. Bhardwaj. Mr. N. K.
Bhatt and Mr. Kali Mukherjee who
retired two yearg ago,

This House had very high tradi-
tions in the post of its Secretary-
General. When I entered this House,
Mr. B.N. Banerjee was the Secretary-
General, and his successor, Mr. S.S.
‘Bhalerao, is now the Secretary-
General. They have alwayg helped us
in discharging our functions and ex-
plaining” to us the procedures and
rules of this House.

When I~ entered the House Mr.
Godey Murahari was the Deputy
Chairman. Thereafter the Janata

Party came to power and a tradition
was developed or a convention was
established that a person from the
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Opposition should be the Deputy
Chairman. Then my esteemed collea-
gue, Mr. Ram Niwas Mirdha, was un-
animously elected as the Deputy
Chairman.

I feel that in a democracy conven-
tions have got more importance and
I hope thees healthy conventions will
continue hereafter also.

I know Mr. Deputy Chairman very
intimately, not merely as the Deputy
Chairman of this House  but
as the guiding spirit in a number of
social activities, specially in the field
of sports. His interest in the field of
sport is well known. He likeg to play
Cricket Matches and likes to lead the

M.P.’s team. Due to his inspi-
ralion, we had organised a
1 p.M. Parliamentary Forum of Sports
and, under his stewardship,
Sir, T had the privilege to work as its

Secretary, which has done a lot of
work for the cause of sports and
sportsmen.

Sir, when I became a Member, Dr.
G. S. Pathak was the Chairman.
Thereafter, Mr., Jatti came and you
have succeeded him. I am grateful to
your successors who have always
helped me .

SOME HON. MEMBERS: Predeces-
SOrS.

MR. CHAIRMAN: I have not gone.
(Miterruptions)

SHRI S. W. DHABE: 1 am really
sorry, Sir. I wanted to say only
“predecessors”’, but by mistake I used
the word “successors”. They all raised
the dignity of the House to a very
high order and we were all given a
very kind treatment by them,

Sir, in this House, great traditions
have been built up, and friendships
have been cemented up beyond poli-
tical party considerations. We have
worked as a team and though we are
having fights here or outside the
House, our comradeship and friend-
ship were always useful and it has
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been very permeating. Sir, the greatest
feature of our parliamentary institu-
tion is that it has not only been the
bulwork of Indian democracy, it has
also helped to create an atmosphere
for doing public good.

Sir, I am also very grateful to the
staff, particularly the Reporters and
Stenographers and I am grateful for
the cooperation and the assistance
given by all the persons including the
peons in this House. I am also very
grateful to my leader, Shri Bhola
Paswan Shastri, Mr. Y.B. Chavan and
my other colleagues and also to the
Chief Whip, Mr, Nanda. They have
always given us opportunities to pre-
sent our point of view.

Sir, I am privileged to have you as
the Chairman of whom I was a stu-
dent in the Nagpur University Col-
lege: of Law. I wish you all success.
(Interruptions). 1 wish you all suc-
cess, Sir .

MR. CHAIRMAN: Thank you.

SHRI S.W. DHABE: .and [
wish you all prosperity in life. I also
expect that the dignity and the rights
of the Members of the House would
remain uppermost in your mind in
the discharge of your functions and in
giving your directions and guidelines.

SHRI K. K. MADHAVAN (Kerala):
And alsg the sovereignty of Parlia-
ment,

SHRI S. W. DHABE: The sove-
reignty of Parliament is there m
India. Before 1 take leave, Sir, I
would also like to submit my observa-
tions on my experience in this House.
I would like to submit that the par-
liamentary institutions, though they
are bulworks of Indian democracy,
are to be kept above party politics
and party considerations. I strongly
feel that institutiong like the offices
of President, Vice-President anq Gov-
ernorg should be kept above all poli-
tical controversies. Today, the poltical
situation is none 1o happy. In the
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political turmoil, Sir, notions of right
and wrong are subordinate to the ful-
filment of political purposes and the
political code has become now ‘‘Ends
justily the means”. I feel strongly.
that the Opposition parties cannot
escape their responsibility for giving
a viable and strong alternative so
that the party system in our demo-
cracy could become successfu] and the
politics of convenience is wiped out and
the politics of conviction comes into
existence in our country. I feel. Sir,
in order to make sucess of democracy,
it is highly necessary that democratic
institutiong and traditions must be
maintained by all the political parties.

Sir, I am personally thankful to all
the Members here, on this side and
on the other side and also the leaders
for all the cordial treatment they have
given me. Sometimes we have gquar-
relled with each other and some-
times we have developed differences
of opinion. But, Sir, now I take the
opportunity to apologise for any mis-
take that I might have committed.

I hope, Sir, that our friendship with
all the other Members and comrades
will continue and this great institu-
tion will serve the country for years
to come, true to its traditions and its
glory. Thank you, Sir.

oft st s (wew w3w)
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FEAX WATE | W 3@ wew
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q%F QAT FIE WA AT gNT X
A ¥ TE AT GFT ) ) wwar
fsa gwg a@fgum faatamt § oy
a1 &1 famto frar @Y ov% orow
# g9 a@ FT zeWr W oA 5 oow
T §IT F A oAl w1 oqwq
dfrerer 37 #1 feafs & @1 @%
affr o gF 9w aFEEEE  ®T
TR aE ) F gwmar g fr frawi
& AER T, [AT g gylatry
F AR 9T T FFEAT Y Sv
FAl & ST 9% UsAt ¥ wigwre
¥ g ¥ fuoawmR §w aw
%, AT AW AT T TF 1 @R
SICEICIE I A Eo e M 0 B v
ST G IS L e B
T SR IEEr et ¥ oag
AHFR A AT WY F F ey
FT ATGFIX T5T 9T F meaT oY
g, ST AW g &% @t uF weer
S ZR 1 Fw owsEt w5 fage
ofewdt #t g8 aw@ & afywe ¢ f
FA TN F OYEIT AT mawfa I
oW 0 Em om oA
frmmelt & w2 s T
¥ 1 s, fafas ofafeay & @
¥, To afafeat &7 meaera w3 3
A IW qT F 9 AT ¥ A7 39
IJa FT F9aT wWr § § fadaq
Fe0 5 a9F fq@ ¥, ww =7g
WA AW T T E UF fafydar
w fafs amdt #1 wemerar § aw
WM A FW owEfaw #w <F
a1 3T HeAEl F1 ST wew o@wr
amF A g3 ogT & oWk saw
afaFd ® WY 2w ¥ fafaw g9}
F wifes =fasd & wfgsc ¥
ST fag @Y F9 smEEwr o
TET FT GRA | WOHR] STEEEH
W W oAfFT F 1 oW Tl
7 @ uw gtafs &1 fawinr s

A}
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gra & A fafwsr Tt & fegfant
g faame T % | 3§ YFT AT
qfafagi & gaisae afwTnw, -
g gfufaat, o q&9 &1 F9qT Aq9T
gfufaar & w9 fer w=a gfafe =Y
FrorET 7 a1 RA € | MR, AT
@iy g fF T ST AT S qe
A @ Y, AW & 9ts A
T W &I, 98 39 qET FT WAt
3 1 A, AU §gF WRF A
qenA & g1y fAg3 3 fF ag TSy
gaT 2, 9% § I FEer fafy &
et F wee faua a8 &) g1
@fﬂﬁhtﬁ*ﬁfﬁ?ﬁﬁﬁ%ﬂ?
¥o from @ gee F W g/ &
I T BW F WrEdd w1 FAwamlr
g ogs | Aw fagmw § @
s, OF el ¥ @ € A
# famETa agd g9 &, faaw
famer & Wk wEw & F 9
i faa® § 37 o9l F1 &I
4 aqife W w1 dFAE IWOHT
g #EIC WM AW & fafww
weat #1 feafe gge g @& qur
sy AT uE gfafawm w9
39 & guIT gWTEE F7, W & fofaw
TSAT FT FIHTATHT HT, TGHT &
aifs 2w ¥T gEl & arg fRedT
AT G AF | TRr el & ;A H
fades F&T f5 gw & 7, 9
T & X T F AR A fog qrea,
qeWe AR G F a1 3§ §eT
F  TaATAA fwEr @, 9§ 9N
A ST @A AR A ;T wEAT
Tq qmE A AEEm K %9
w0y wlerd gavasT ot W FI A iF-
‘i ¥ sfem § fatemr &
TqERIT |

agaTg |
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SHR1 JAGJIT SINGH ANAND: Mr,
Chairman, Sir, I am thankful ‘1 ycu
for giving me this opportunity of say-
ing a few words on behalf of the re-
tiring Members of not only my Party,
the Communist Party, of India, but
also cf other parties who may not
have an occasicn to address you and
the House at this moment.

Sir, this House has been presided
over by many eminet dignitaries ibe-
fore 1 came and also when I have
been here. During my time, Shri
Gopal Swarup Pathak was there, Shri
Jatti was there and now you are
there. Before that Sir, those who
came to be the presiding dignitaries
were great sons of the soil in their
own right,

Sir, for me this is not a formal oc-
cassion. I remember that the coun-
try went through many vicissitudes
and many ups and downs during the
period when I came in 1974 as a green
horn so far as parliamentary work or
parliamentary practices are concerned.
Sir, in the earlier pericd of 1974-75,
the parliamentary democracy of our
country with all its limitations im-
posed by the system in which it was
envaloped was functioning all right
though there were some portents of
the future. But then, Sir, the in-
ternal emergency came and there was
a time when what we said in this House
was also not allowed to be reported
outside, And there was naturaily a
suffocaticn. Then, Sir, after the
emergency, when the Janata Party
came to power, whatever was the
early tradition before the emergency
was restored and there wag a ‘whip of
fresh preezo and the Feroz Gandhi
Act which had been repealed was
brought back on the statute. There
were other positive features glse. But,
Sir, my experience has been that
neither the Janata Party in other
respects, nor the Congress (I), which
has come to power now sticks to the
promises that it makes to the country.
We know that struggle we had to
wage in this House in order to see
that the MISA is put away from the
statute book through it was a definite
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promise made by the Janata Party at
the time of electiong and in certain

other respects we are witness tc cer- -

tain promises of the Congress (I) that
they made in their election manifesto.
But then I would say that these ups
and downs are there. Now, we are
passing through a very critical phase
and I am frankly worried ag to what
will happen to our parliamentary de-
mocratic system in the immediate
next years. I am not worried in par-
tisan way, I would be happy if
whatever has pheen achieved in the
field of parliamentary democracy in
our country since we freed ourselves
from the foreign yoke is retained and
not only retained but the positive in it
is built upon, is further extended,
through our forum, the Rajya Sabha,
which is a very very jmportant forum
and, if I may say so, it is a more
important forum so far as national
integration is goncerned.

Sir, I came» to wunderstand my
country much better after coming to
this House in which representatives
of all the Stateg have come to func-
tion and by coming into contact with
them, not only at the personal level
but also through their contributions,
we owe it to history to carry forward
the various traditions of this country,
and in that the Rajyas Sabha and Par-
liament ag such can play a very posi-
tive role if all of us, Sir, put all
our efforts together in order to see
that this role is achieved.

Sir, before 1 g0 on to something
else, I would like to say that I have
come to learn the Parliamentary prac-
tice the hard way. When I came here,
my leader, Shri Bhupeshji, under
whom to function is glways a treat,
simply told me you know everyth-
ing, when I knew nothing. What-
ever little my experience has been,
I want to make only a small suggestion,
which T have formally moved also
and that is that it would be better if
specia]l mentions, ie, the game day
special mention get a precedence over
the Calling Attention Motions, because
they are very important matters that
are allowed to be brought to the
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notice of the country through the
forum of the House and if they have
a precedence then it is possible to get
a better coverage in the press. That
is just by the way.

What I am actually trying to em-
phasise ig that apart from the vicis-
situdes that we have gone through,
noew is the period in which the future
will be determined and 1 wish all of
us who are going to remain here de-
vote all their energy to see that the
system of parliamentary democracy,
which is a delicate mechanism, which
has contributed a jot not cnly to
nationa) integration, not on(y to the
reflection of nation’s wish but also to
the growth of our country as an in-
tegrated whole in many fields, which
has been a platform for putting for-
ward the point of view of many many
varied people and their aspirations,
which has been g platform for expo-
sing certain things, which through this
exposure here have been brought to
a proper perspective s nourished
well,

Now, gir, at the persoma] level I
have had the opportunily of func-
tioning with very many people.
who are very eminent in the
country, whom I knew as a jour-
nalist for a very long time. Func-
tioning with them at close quarters
has been a very good experience, a
very great experience, Apart from
functioning with Shri Bhupeshji—
Bhupeshji is an institution, an insti-
tution of the Rajya Sabha—and learn-
ing from hig performance, I had the
occasion to function with Shri Advani
when he was in the opposition, when
he wag on the Treasury Benches and
when he again is in the opposition and
is the Leader of the Opposition today.
Now, as far as political beliefs go, I
am farthest from him, but 55 far as
his comptence, his geniality, his me-
thod of dealing with people and his
personal equations are concerned, I
will carry, very happy memories
though these may not be able to
bridge the political or logical diffe-
rences that both of us are subjected
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to. Then, Sir, I had seen Shri Pra-
nab Mukherjee perform earlier in
any situation well. Now he is the
Leader of our House and 1 have
great regard for his geniality, lovable
personality and co-gperation. Apart
from that, Sir, with very many
Iriends, 1 have had personal equa-
tions, more specially, with Shri
Khurshed Alam Khan. It is, perhaps,
because I also by culture, though not
by bpelief, belong to a minority in
India and he glso represents a mino-
rity and there were many occasions
for me to advocate the cause of mino-
rity that he represents, together with
him,

What 1 am saying is that it has
been a very valuable experience, a
very happy experience, which has
broadened my outlook and I only feel
that while retiring from this House
when I go back to my own political
job, which is political journalistic
job if T may Ssay. S0, whatever ex-
perience 1 have gained, will be put
to great use for the sake of the coun-
try. I will cherish the memories of
my colleagues in the House and
about all the presiding officers who are
no longer there and who are still
there, and about yourself, Sir. Sir,
sometimes, I am a wvery extrovert
person and more assertive then I
should pe, There have been occasions
when I have been in clash with all
the dignitaries but 1 think that has
been a passing moment, But one per-
son with whom I did not come into
clash and who presided most of the
time, is Shri Mirdha., And it is be-
cause of him, not because- of me,
because I am what 1 am. So, he
richly reserves the compliments that
have been paid to him by other
friends also,

Ag for the people who have been
helping you, Sir, and helping this
House—Shri Banerjee was there ear-
lier; Shri Bhalerao is now here—
they have co-operated with me as
heads of the team particularly. And
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as for the Reporters, I must say that
I taxed their capacity very much be-
cause I am very fast and it is like a
torrent sometimes but they have al-
ways tried to see that I am not mis-
reported.

1 do not want to take more t{ime
of the House except to say that I do
hope that thig great House and our
Parliament will pe in those hands,
who will try to build positiveness, to
extend positiveness, in the Parliamen-
tary democratic structure that has
been built up because, Sir, it is a very
sansitive structure. I would not be
true to myself and to my conscience if
I do not say openly that very many
shadows are being cast on thig struc-
ture and it is the duty of all of us,
irrespective of our notions, beliefs,
ideologies or pariies to see to it that
not only it is retained %but it is fur-
ther extended and it is further streng-
thened as an instrument of serving
the natiop and nati®nal integration
and for taking India forward in the
traditions of those great sons who
laid their lives to see that our country
survives, Thank you.

SHRI SRIMAN PRAFULLA GOS-
WAMI (Assam): Mr. Chairman, Sir,
first of all T thank you and express
my gratitude for all that you have
spoken. 1 also offer my thanks to
your staff and other officials, and to
to the Secretary General, for a]] the
assistance that we have got. Then I
would say a word about our Deputy
Chairman, Mr, Mirdha with whom
I have had close contact while he was
the Home Minister and then he was
the Deputy Chairman. During elec-
tion time also I contributed to his
election. He js now retiring, I am
retiring  voluntarily but I wish that
he comes again and remains as De-
puty Chairman to guide the House.
I am glad to say that I have been re-
turned to Rajya Sabha for two terms,
for a total period of 11 years, 71t is
enough for me and I have no desire
to continue any longer. So let me re-
tire gracefully and make room for
others to come.
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Sir, I feel, I have become more
cultured, more reasonable and more
accommodative by remaining in this
House I gm friendly to all the Mem-
bers both sides and they too were
very kind to me, I thank them all
So, Sir, in pril 1967, I entered the
House after completing two terms as
member of the Assam State Assembly.
After lapse of two years, something
happened there and again I came in
1974 and now I am retiring. When I
entered the House, Shri Uma Shankar
Dikshit was the Leader. Sir, Mr.
Advani is now the Leader of the Op-
position. In between, for some time,
he has been the Leader of the House,
Now. he has again become the Lea-
der of the Opposition. Sir, I am
also happy that Mr. Pranab Mukher-
jee has now become the Leader of the
House. He was sitting with me
in the backbenches when he entered
from Bangla Ccngress, Gradually, he
went up and he has now become the
Leader of the House, But I am al-
wayg here in the central postion of
the both sides. Sir, in 1978, when
the Congress sph‘t, I remained inde-
pendent. Now, Sir, I am retiring
as an independent, 1 am happy be-
cause indevendents have fhe freedom
to vote. We number about 11 or 12
sometimes 14 to 15. I have with me
here Mr. Lakshmana Gowda, he came
as an independent, not on party
lines. He was very close to me. Now,
when [ am retiring, he is sitting ad-
jacent to me. Our numbers are 94
and 95. We both are retiring. He has
alwavs been a guide to me. Sir, have
we function as independents, we have
collective disesussiong and we have the
freedom to vote. Mostly, collectively
we vote. Sometimes, one cr two may
vote differently; out we are allowad to
vote freely. Yesterday, one of our
colleagues, the junior-most indepen-
dent Member, Shrj Dinesh Goswami,
veted for the Resolution of comrade
Bhupesh Gupta and we voted against
it. Sometimes, I have also voted
with the CPI and CPI(M). Such is
the way the independents function,
Sir, the pattern, the style and the
method of politics hag brought about
tremendous changes in the function-
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ing of political parties and politicians.
When I joined pelitics in the Prime
of youth, there wag freedom strug-
gle under the leadership of Mahatma
Gandhi. We were imbibed with a
spiritt of sacrifice and dedication to the
struggle and our noble ideal. We left
our colleges and our future career;
even our family and our personal in-
terests, Our goa] and our cause was
dearest to all of us. Today also, I
want to maintain this spirit, Sir,
politics to me is a courage, conviction,
a phiiosophy, a science, an art and,
above all, an inspiration in my }ife,
But now, Sir, this is the age of
science and technolegy. A new class
of political technocrats has emerged
and my temperament and my princi-
ple cannot suit with this. Anyway,
I am retiring. Sir, when I entered,
Mrs, Indira Gandhi wag the Prime
Minister. In between she was dislod-
ged and Mr. Morarji Desai was the
Prime Minister for some time. Now,
When 1 am  retiring, Mrs, Indira
Gandhi has ggain become the Prime
Minister. Personally, 1 have some
gratitude and regard fcr her because
she helped me while I was a vietim
of political conspircy in my State.
In the year 1972. Today, I am inde-
pendent. I cannot go to this side or
that side, I will be in the centre, But
I am now retiring, and 1 get the
greetingg of my dear friend Bhupesh
Gupta. Last time also at the time of
retirement in 1972, I mentioned his
name. I do not have time to mention
the names of other friends. Sir, I
once again express my thanks to all
the Members, to you and to the staff
and I wish this country to progress,

SHRI BHAIRAB
MAHANT] (Orissa): Mr. Chairman,
Sir, parting company with the dear
ones is alwayg painful. My heart is
full and when heart js full, words
are few. I am overwhelmed with the

CHANDRA

sentiments expressed by you, Sir,
and by our hon. friends in this
House, who have spoken. I have a

large circle of friends connected as
I am with various organisations in my
outside the

State. But my experience in these
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,Six years in this House has been new,
very educative and unique, And with
all sincenity I say I will treasure my
friendship with the Memberg of this
House young and old, throughout the
rest of my life, wherever ] may be.
I wish the Members who will be in
this House and those who will be
coming hereafter and after all well in
life and also in their parliamentary
career.

a word jp respect of
the Secretary-General and the staff
working under him. They are all
untiring in their respective places. It
is a pleasure for anybody to work
with them and in that atmosphere, in~
cluding the people who are from the
railways and from the banks here.

And Jlastly,

ot 3 Aa fg@dt  (SaT wRw) ¢
qumafa o, F SOE I3 ATEE E
fif 59 HAAT AL AT FZAFT ATIA
a8 e fran g

arE & e amfs F oo a9g
FT A4TEY AT IqH A@F F1 a9 TLX
SuAfed T WA g | qH oA AT T
aerg gm @ waa< faem 1 3g W
fAr Mg M aT G g AT IT
fag 4 o9 & FL g F 77 WA
sefs Far g |

qAaT, 995 A @tz £y
QrTT 2 | O WI7A F1 FATT T HHEATHL
I ATATHT FT 99 g, 3961 7 9fA-
fafoma wvAY § 1 wdtg Hag, | @
AR TSF g w9 Faa s
F1 faume awrg § afew ag 74 Amemy &
fraa ATeAw § IR FT JAar F 9T
TR gEfaT § 98 Fifaa gar &
fred oz ot #§ wtq 9 737 9TET WE,
W g™ @ 39 Sare-agme 39
€1 ¥ agq 999 # fAa%7 FT0 TEE
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agd @ T o g€ & f5m ax g
fra @ =iy W &t gfe g,
gfaem #v gfe &) gara &@f3aq,
FIE TAT FT AE TF [F Gl &, 8-
UF Sitgea 199 & | S gary Oe-
Afas aeg g S Swaras F e
§ ag Y f.ameie aeas & ) s .
30 96T § WX Ht TI, WILT HI qT9-
qife#t § T FaS A4 ¥ afed ) A
¥ uw oW o fwar @ 1 3Ea wfa
AR FTATIGTNE | AA W HFAT D
gfd #.X AR #¥ fwmg wdr g
frew 6 auf # &% dW waW w7l 97
3G {9 I F A | TAH AHT &
92 § @i IR afEaT g | gamfa
F 97 § i F afeaqs gar | A
3 & 72 § W 9 % afmaq g
HIT qa7 faQET a0 & 93 § A A9 a1
gfeaT gar | ufdaas ok farAar
(FErEEr) T OF TR F 4T 9T
9 & | qfan AEwmw g, e
ROTE gHT W, dg W HEEE g
S ARHT IAGT & A UF FeH a8
W ISTAT §, ATHT AT FIH THEA
q¢ AT & | AT 98 THT FIH T
qX @ v ®H A1 9% qHaT | &l
FIH TH q19 I3 1 A8 fre s o
498 T a9 FI fog s § 5 o=
q<E Al gH ILTUHT &7 faaig F &,
qXITHT & HIGTE 9T 997 & AL 1894
TE quT g wreaw 2 fqay sy AW A
7fEdT T | T F g T AW
CE IR E B e I i U
HOF qAA fa-T FTA1 9ga, 9y
7z & FF ag 981 § oiwda aeiT srawaT
qz Fgtfd & #i gadlfas A &
weAw A Shdd 9qar & AT T A
TITET Mg WEAER A g WMT A |
q SATRT MEET U AT & AR GAEH I
Tafel & Zmy £ Q) anar § B agt
foam ot geex § frfvs odfas a7
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Fafafafa A 1299 199
TF AL § AR TE AR qeifaae
FI ¢, 374 59 i 9T 37" qzafa
g 73 737 =awF & T {97 q1di a3
3wl mazafq § &; @ o 3G a7 aw
qGT BT ANAT & 1 ST U qwq g
q3 31T T &, gAre slya T AR
BUTY UETA Flaf o (Fegl (Agial, iFwwgy
e T A0 fHed) areaarai oaraifra gy
£6 Y e § W1 UK & M 3T 7%
LA T 3T (99T IM |ET FA AT,
NI AFIS TE¢ 9 qFAT ) AR AEY
?F g AT AT gAY TwEAg #
3% 999 7 UF e T gewfa faafaq
AT TG TF ey ¥ T ZAIY AT
AEATH F 7@T AT AT TEF A5y W@
STUF (197 30979 &8TY Aqed T 2H1Y
|9 TET | 97 faeata & Aifs 0
Fa: -7 vafg & A A g fasars
2 5 T T a1 &7 9T gwoEw
ATIFRT A § 247 f& f99 Fiai q%
A seafa & so qenfa w1, 9t wegafa
299y wanw W&, AT wagAfasr arafy
ARG AT WA Al UK | AW
AGAT AT a8 ST 9T qEAT AT UF
A geqT & ®F § gfrgrg § oawdn
ST |

safagoa =1 & A & fRwar w@r
g Af & wIAdg AT |, WAY A,
AGH B ST AT T { B E I8 A
fedar @1 8, %7 ==w T Fqr 9feq
saarafs faardy, sgv T g
HISAM A A STF F18 AT
U9 qAGHAT IT g & AT W@TF,
grsart qfeq Y HAR AT 9rFarT
wredt ST S faer FIT W@ P osay
st 9% fwar <gi &, wgrefas & W
I [TAT BT & AT 57T HAJT qaeq|
q W {7 RedT 2T, S WY g
gfay Iurfe 1@ e, 39 aed &
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afesgn qa1 womA o1 & foeg
H¥q% UF @87 HIAGTE, TT 4G AT
I 9 7168 § 7 qFarg, 39 &7
g &7 dr@r & fagf st g &3 @
g fx 5w 3v 3 =% «1 d=fed
fwar 91 gwar @ W AT F w4 H,
O¥ qFT qATHF . w7 7 ¥4 SR
QT UL AT A% Foeq 2 07T a19
a1 A {5y g @ & oq g
wafa & sqgga g 1 & A arfy
FI HTIAET FT AT § FF AR wwfa
TE U, AT AT ATF41T gaegn & fwar
TR T a3 HY S &7 iy sy

EEx A

SHRIMATI AMBIKA SONI (Pun-
jab): Mr. Chairman, Sir, neither my
experience nor my temuverament be-
hoves me to articulate in words of
profound wisdom as the Members
before me have spoken. They always
say that farewells are sad and to
speak not too lightly, I have a bag full
of wet handkerchiefs. But before, 1
leave, T would like to say that this
Rajya Sabha, which is always known
as the House of Elders, had for me
a Teeling of great awe. I was almost
afraid to enter it on the first day.
But in the last four years that I have
had the honour of being here, I have
realised that all those big names one
used to read about and sometimes hear
on the radio or television aie no doubt
big personalities but they are not all
that awesome. It is a nice House of
Elders where the ‘elders’ sometimes
behave in a youthful manner and often
speak as young people do.

As far as fhe Chair is concerned,
when 1 iearnt that a very distimguish-
ed Chief Justice is going to Chair the
Rajya Sabha, knowing {ull well that
I use my vocal chords and legs very
often in this House, I was afraid of
being brushed down to my seat often-
er than ] have been. Sir, as far as
individual contribution are concerned
it is not that I am resorting to this in
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any humility, it is a fact that I have
learnt more than I have contributed.
The contribution I can take the most
- pride on is on behalf of the party I
am a Member of, and that contribution
has been, thanks to the Deputy Chair.
man of the Rajya Sabha. We are
proud of our contribution to the
Rajya Sabha in a way to Mr. Mirdha.

Sir, I am very grateful to the Mem-
bers of the Secretariat and all those
friends and helpers who stand behind
our chairs especially. For forgetful
Members like me they always had a
Question lists ready. Tlvay never said
“No” to bring a newspaper when I
had a special mention granted for the
Agenda. Sir, it is with these memo-
ries that 1 am leaving thig House, very
fond memories of people with whom
I worked.

I have the honour of having work-
ed with almost all the Members in
this House. Even those who are in
the Treasury Benches I got the advan-
tage of their experience cr even when
we are in the Opposition. I came to
know many Members of the Opposi-
tion whom I did not know till now.
We had a chance of working with
many distinguished Members like Mr.
Advani, Mr. Rabi Ray and Bhupesh
Dada. And as Mr. Dwivedi said, he
ig an institution by himself from whom
I have drawn a lot of inspiration. For
all my colleagues, without naming any-
body, I have great respect.

Sir, I depart with nol the slightest
element of bitternesg or rancour. It
is a fact that we have taken positions
even opposed to each other in spite
of personal friendship and feelings.
But it is indee | a matter of great pride
that when we go outside this House
and are in the Lobby we are often
entertaining each other io cups of tea
and idli and dosa provided by our
canteens in the Rajya Sabha and the
Lok Sabha.

Sir the Centrai Hall has become an
institution which I am very glad we
will still be able to visit.
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SHRI BHUPESH GUPTA: Nor are
you retiring from the Lobbies.

SHRIMATI AMBIKA 3ONI: I would
take this opportunity of thanking all
those friends who contributeq to ex-
periences here. Lady Member
friends here, very close to gne another,
contributed memorable experiences
and so many other experiences which
will form part of my education. They
are experiences which in the future I
would recall and learn from.

. |

Sir, I would finally just make an
appeal to colleagues sitting here that
today‘s democracy is a question mark
in the minds of many people. Tepics
and debates have been sometimes
texts which lacked the relevance of
Parliament, relevance of parliamen-
tary democracy. All these are point-
ers to one fact that people in our coun-
try are beginning to wonder how long
and how far our parliamcentary jnsti-
tutions in this country will function.
As a Membér of the Opposition I have
no doubt that each one of us, whether
in the Treasury Benches or in the Cp-
position, have all sincerity and deter-
mination to see that these institutions
are not only going to function but will
be strengthened and it is our collec-
tive task that it should not remain
only a resolution or a resolve in our
respective minds but this assurance
and this conviction must be in the
minds of all those people who are
voters. But, Sir, this can hecome a
firm conviction in the minds of the
citizen# of this country only if there
is nothing which erodes our values.

|

I would not like tc mention any
particular incident or any particular
practice which is eing followed now
or in the past. Sir, we all know
what things should be done and what
thingg should %e discarded, because
they are not lending any weight to
practices which could be called ethical
or moral. Victories on the floar of
the House for one side or the other
are normal. Sometimgs one side
scores a point and at anocther time
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another side scores a point. The point
is that everything should be above-
board and something which each one
of us can be proud of should be gen-
uine and honest.  Sir, this would ke
my request and appeal to everybody
sitting here. I, as a retiring Member,
assure my colleagues here that in
my political activity putside this House
I too will contribute my mite towards
strengthening of democracy and demo-
cratic institutions in this country.

I thank you very much, Sir, for
giving me this opportunity.

st wgrRa w@g 7wl (ST 9i) ¢
ayafs wged, wSt Gl A avdT §
F foit dfX o W Sfaw §F AEs
FT UF TETATGHTTE TR GAT 1 1974
¥ & zax 37 91 " fEY qmy o
SHT 9gF T | AT fens g 9w
FrT o€ o7 @ 1 20-21 F FEGA D
S F AT FT AF-FAT JAAE,
fFT 30-31 % faund Saw ST &
fedt & fod g @ FoT | 4041
a@T, 50-51 3@T 60~61 fFT 70-71
o 5T 80-81 ¥@T | TET HWH
gar g 5 S 60 9§ F W #F AW
dq qT | W g TRAT g7 I« o
TIAET & ATSrad H HI AT FAET
oW & 30 grer @rg S el § sawt
d|y gu gar wew g g fe qf
Tt T HATL Y AT | ZH A FT AT
AT SHE & qTY AT § W A
T AT T §IT & A9 Todl g oA
g AT &t "gEqW qfTET g 1 &9
™ foe 4-5 @l H—3Ig @ qv
S & T T, WG AT G 59 g4 H @l
™ A= § @ "F w0 ag ag fF AW
FHY o I IR 9 WL aF I
T it it Qar wrew g % ag
3T i & qry Agt o & g sy
THY TR FT GG § AT AT GATEA
& fir 79 1K $ ¥ WX IF 95 HI TR
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AEEFA WY g Jar fF gar 5%
AT gl X ¥l F g uw
TR Y0 8 ¥R Aloqd #T |
afFa &t 9 Sur Wit @ fFoaER
St gfarEt sara § aw &, wk fres
ffuem a7 & & 3w aga e
@ § % #1% wwar forerem, s d
fo i1 ¥ g7 T8 9o FF g qTET
H sl F T agw TS o A §
QA I T feoelt W g8 T @
T F—

“We are paying too much for
the wishes.”

o war £ fF gz aww dm oA
T g ¥ I} f99 & gor & fam
T AW g @M, T oseaa &Y
e R, @1 AgeE gwt ¥
FAT IEH (T AW T R AG
I&qT ST | TET 9T 2 fF oame
AT 2530 A A A AFWFAT &
W F Saaa & afewss w5 & o
afd @ow FW a8 Y @ar g R
25-30 §19 & wwg faomy oy fF 78 .
EECHIRILIRUN-SE I I P
T § % 39 @aq a7 aaw @A W
T WY A T g SR e ¥ g
TH O T G AT A AT FEAT
i & w=a gt afor & g
gU W & WA T W@ WX T HAA
F1 F@™ FE@T W@ |

T = A1 R A g A
TUAT AT QAT w9 ST F T
IT AT |

st smaie fog (97 wiw) o
garala #7EEa, § O agd wreay
g @ agd 37 & #g F arg off A
W o faeE A § oww oA oW
AT 7T | qE 3@ AW &7 T | g
% 6 ad gwaaT &1 § +ff ¥ |ig



195 Good wishes to
[ serdfie fag]

T § @ AT F T A FB Y FY
qEI, ST F© W T G 9§ g9
fafer & + & ag = Far g AR
fawarg femmm ww@ar § fF &7 9
TG | F Al Ta & a1 F
faa |, fram &t FaT & foo, wg - =i
[ Al & faw WY FIOT G ag
AR SR 9T FT AT Q1 AT W
6 ¥ F Y, A TF G X HT
— .

‘afew s A whEAT,

gAY < 73 ¥ gftar I § 4

# ox o, fRR 9aR do1 Ok ww
R g0 FT IO AT TAT§ | WA T
STEaT afasT FTEA TATE 1 F THaT
SET FEAT ARAT § Tq AF T FW
g1 FW & @ IgT Al "R fEr
a9 H AT 1 R AT TR FT ATIA
g FTAT § —

‘Men may come and men may go,
this House goes on.’

FATT ST TET § St & ger
TG g, AT W | AW gH TF
fagrE o1 @ E = a9 ax uF fagrd %
STGA | F&TE F7 THIC T GHT FT §
f& 76! ad a1 AR & | FEL ST
& 3o faure gaR w9y ¥ @ & afwa
WY G99 Ig WL aFdls gl @l
griY f& g & #&af om w & 1 WR
g8 § F@ THI AT § AT ATHT H ATHT
AW & T g TR G=T Y ST @)
Y T orE Rl g3 s faet ar et
& N 1 FB AW A THT AT §
fauml %1 awg ¥, $B @ & faaa
Y a9g ¥ AW g | g@F fa=re faaan
ATA9TF ALl § | TGT AUAT AT IETH
& fau wma &, ooy wowy arEf A 99
I FW E ) F A F TF a9 FEHC
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AT FLT § AR HGAT ATHIL Tohe
FAT § S 99 sr«l & wfa foeer
9 6 95 F waL qH qar @
¥ TueET Jqr a0 g &7 A
THE FLATAGH § | TR & G FX
T FTT FIA FT Ggd AT @
T4 TR F sataadl & qUT 19 0 §
T @AY ERT & 1 7 59 AT & Fe
TR T8 @ gear fF saET A% 9fy
Tgd fuw AR wr g l

ST Rt & Ry &7 g T g,
TRAIME AR AGTTG 1

SHRI RAM NIWAS MIRDHA
(Rajasthan): Mr. Chairman, Sir, we
the retiring Members of this House,
are thankful to you for the warm feel-
ings that you expressed on this oc-
casion when the House js bidding
farewell to us. I am particularly
grateful for the warm ref:rences that
you, Sir, the Leader of the Opposition,
Shri Advani, Shri Bhupesh Gupta and
other hon. Members have made about
me personally. I think it is due more
to the generosity of their own spirits
and hearts than of anything else that
they have said these things.

Sir, I have had the honour of serv-
ing in this House in varioug capacities,
as a backbencher, as a Member of the
Government and lately as Deputy
Chairman of this august House. It
has indeed been a great honour and
privilege to serve this august House in
these capacities, a House which occu-
pies a very important and a very
special position in our Constitutional
scheme., Every Legislature hag cer-
tain special powers and rasoongibilities
and so has ours, and I think, on the
way we work and in the manner in
which we will work in the future,
would depend to a large extent how
successfu] we have been in working
our Constitutional Scheme as wag ori=
ginally anticipated, originally envisag-
ed, by the framers of our Constitution.
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Well, Sir, the Legislative Secretariat
has a very important role to play in
our scheme of Parliamentary func-
tioning, and I believe that this House
has ben fortunate in having a very
well organised, very competent secre-
tariat at all levels, ang I think we
should do everything possible to im-
prove its efficiency and itz integrity
even though sometimeg we are tempt-
ed to say thingg which may be rather
critical of them or of somz of their
-officers.

Well Sir, the position of a presiding
officer is a very delicate one and one
that is in many ways most unenviable.
There is hardly any one he pleases
and a legion whom he displeases. This
has certainly happened with me as
with all cthers who have sat on this
Chair as Chairman, Deputy Chairman
All T can say
-on this occasiop is that 1 beg forgive-
ness for any remarks that T may have
‘made, and I know that I did make
some.

SHRI JAGDISH SINGH ANAND: If
you did, we do not remember any.

SHRI RAM NIWAS MIRDHA: And
T can assure that it was pever meant
for amything but for maintaining the
dignity of this House and for increas-
ing its effectiveness which, I ihink,
should be the duty of all of us. We
come here to discharge very impor-
tant duties and functions, and it shoulgd
be our endeavour that the effective-
ness of this House in all areas of res-

ponsibility thai have been assigned to -

jt in the Constitution, should be en-
hanced, and that ! a5 been one of the
aims which has guided me 211 along.

Sir, the Leader of the House, Shri
Pranab Mukherjee, and the previous
leaders, T must thank for their un-
failing courtesy and co-operation
withou* which the functioning would
12 P.M,
not have been easy. And with that, Sir,
once again I thank you for all that you
have  said, I am parlicularly
gratefu] to you for all the con-
sideration and courtesy that 1 re-
ceived at your hands and I do hope I
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V_Iill continue to enjoy the same affec-
tion that you have showered on me, in
future also.

There is not much that I would like
to say on this occasion except to thank

once again very warmly, very
sincerely all the hon. Members,
Present ang past, whom I have
come intc contact with and from

whom, T have learnt g lct. These
bonds are very strong; they are full
of affection, memories and even gen-
timents. And al! I can say is that this
has been a very regarding experience,
a great education and a memory that
will always be with me during the
rest of my life, Thank you.

THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE): Sir,
I fully associate myself with the views
expressed by you and the Members
of the hon. House.

SHRI L. R. NAIK (Karnataka): Sir,
I want to say a few words.

MR. CHAIRMAN: Please give him
precedence.

SHRI PRANAB MUKHERJEE: Al
right, Sir.

SHRI L. R. NAIK: Mr. Chairman,
Sir, at the outset I would like to thank
you very sincerely for the kind words

you have said for all the retiring
Members, of whom I am: one.
Speaking as a parliamentarian, I

would like to say that my parliamen-
tary career has been of a short duration
3t has been only two-and-a-half years.
In my life, I had been a civilian, a
manager of industries, and I wag ac-
customed to do more by way of action
than by way of talk. However, when
I was in London where 1 served as
Trade Commissioner,, the great split
took place in the Congress Party and
Shrimati Indira Gandhi gave a clarion
call to all intellectuals that they should
join her in her endeavour to eradicate
poverty and all that it stards for. I
respended and on mine return I went
to a friend of mine who was a great
politician, seasoned politician and
asked him to admit me in the
Congress. But at the outsef, he
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bluntly told me that ag a civi-
lian I had been more accustomed

to take “salaams™ than give “salaams”
and, therefore, it would not be possi-
ble for me to fit into the political
eareer, However, I assured him that
it would be my sincere endeavour to
keep myself accustomed to this way
of life. And in fact ne warned me
at that time that I should begin at
the stage of a Clasg IV servant and I
did begins 5o, After three or four
years in politics, when I fought as a
candidate for the Assembly election, I
was defeated. But though I was
defeated, I returned as a more enligh.
tened man and it wag for the first
time that I could seme the problems of
this country. Since then I have gone
on in my own way. I had occasion
to come to this august House only two-
and-a-half years back. And as a
member belonging to the Scheduled
Castes and the underdog, I have felt
that I have a purpose in being in this
House. During this short time of
two-and-a-half years, I have been
able to—anyway, 1 feel like that—put
ferth the grivances of these under-
dogs in this House. The experience
I have gained from the Members of
this august House is unique and in
deed very happy one. Everybody ot
this great House seemg to be interest-
ed in the advancement of the under-
dog in this country.

During this short period, some of the
eminent debatez 1 have heared here
will surely ring in my ears for years
to come. When I wag in London T
had taken some interest to go to lhe
House of Commons and House of
Lords and sitting in their galleries I
had watched the debates there. I
must say that the debates that took
place there were of a very high order.
I came back and T am rather proud
to say that the same standard of de-
bates has been witnessed by me in this
august House. The imprassions I have
gathered about the parties of this
Heuse will surely remain with me.
That will enlighten me. that will in-
spire me to do more sefvice
to the underdog in this couniry.

[ RAJYA SABHA ]
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With these impressions I now go back
outside this House perhaps to fit in
my mentality of working. What I
have observed in the Parliament s
that there ic more talkig rather than
action here. But when for the first
time here I heard Justice Hegde talk-
ing about involvement of Parliamen-
tarians and Parliament in overseeing
the affairs of the various Ministeries,
I felt very happy indeed. The way
he started was really fitting tc my
mentality and 1 thought that the time
has come when this great Parliament
will get itself involved in a bigger
way and in a more gerious way to
oversee the affairs of the administra-
tion in this country, for instance, by
way of constituting standing com~
mittees in lieu of consultative com-
mithees to se2 that every Ministry
workg under the game of this Parlia-
ment. This task is not being fulfilled
in the way I desire. T still fervenily
hope that the time will come when
the Parliament will get itself involved!
in this great task.

During the period of my tfenure
here, I had the unique opportunjly
getting good treatment from the Sec-
retariat of the Rajya Sabha and espe-
cially Mr. Bhalerap was very kind to
me and whatever information I wanted
a5 a new-comer was given to me very
readily, cordial'y and very satisfacto-
rily. This will ever remain with me
in my memory. I have said some-
thing about the debates of some emi-
nent Parliamentarians. With these
memories T have of this great House,
I now go back. I assure you that I
will continue to take the same interest
outside the House as I have taken in-
side it. 'Thank you. ¢

oo g fag (fare) o
gwfy wiEm, § FE T awe
TT 7S AT | W ONE 9%, 99 I/
AT T/ FeT | HAFTA T FE ST
R EqE 33 B T WA
T S T o g W g

“Our rivals are now ended, Past
retrieving, unamended, For some we
are performing the best; For others
we are performing the work.”
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W& 9% T9 §ew & 99 g amafa
TERd, T@ §eA ¥ aAgL gl fa@r
L =
“F |l T
7a 7 §fq Fqr:
T I g
T g =&fa aw
“arg qE T A & T 9§ 389

T WY AR 9g 98 98 W& o
A TEY S A A A A TE 2

i ea g | A sgawg fegm e

AR F2A T AT WE T W@ &
Taft 59 a7 § g9 @9 93 T &
“HYE T I TAH & gt | awEAvg,
I A 4F G & TN &1 3] A A
afem art W@ & w0 fammm 2
@ T TSI HIT TCEAAT FT AT K
3w F FO-FY § G AT & al
o T AT 9 R ogw o'
I A EFY, B9 § TX g
IR FAsTaaTgEs HOe Tl w1 T8 FE |

gurafa =iz, | 99 ¥ vw faws
AR & freawy W § = o
FT AT HAWE FT WF | AR FAT
F7 7 foear gt & 5 § 7w i
#1 feaet a1 agt wr fraram Ak
et anq &g 7 T e, mife
# At § P o wet wne, fea
qE K A WO GAT a7 SR
FAT ITHT AT g1 @7 &, A@-
FET 31 WT & AR T U=81-0%8, THIgd
FFT qran FfFw F o afe 3w
FeTY SR 2| fau v gerartaw
ggfa & Fur g9 fawarg ufsT @wr ?
qF FH-FAT AH gEAT & 1 lAQ
T T 9 WA FQ Y A &
geedl &7 R F5T g F a5 AET
FEAT I 7 g9 ag Y I arad §
g1 AR FW § IAH GAR JW F
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IA-AE 9 AR @E FT AT.19-
A Y dgd FEC 9EdT § |
zafau awmfq 7eiky, & agf gaq &
qgd ®1 a1d "rar § W I 9aT &
AT §, WeEl FToATar § AR
gfeama &, @9 &, @ @60 & S
g faar & 94 9ga a7 avawr 3w &ar
H OR339 & AQ0 97 frdy a7 §
¥ G S A A T AT | T
weRl & W9 § gwdre 37 gy wwAl
FIAT AT FWT G |

SHRI PRANAB MUKHERJEE: Mr.
Chairman, Sir, on my own behalf and
on behalf of my party, I associate
myself fully with the sentiments
expressed by yourself, the Deputy
Chairman, the Leader of the Opposi-
tion and the other honourable Mem-
bers of this House.

Sir, when I look at the list of the
retiring Members, I also feel like
many others, I do not know whether
some of them will come back. Many
may not come back. But there is no
doubt that we will be missing some of
the finest speakers who intervened on
various occasions and made very valu-
able contribution.

Sir, so far as this House is concern-
ed, in one respect all of us would
agree that though this is a Second
Chamber, it is not a secondary Cham-
ber. It hag its own role to play with-
in the Constitutiona] framework and,
many a time during my association
with this House for over a decade, I
have seen the Rajya Sabha, cutting
across party lines, asserting its right
where broad national interests were
involved, and thereby we have built
up a tradition. Whatever may be our
political ideologies, however much we
may differ with each other, the
moment we leave this Chamber and
meet in the outfer lobby or the inner
lobby. we forget everything. And
irrespective of ideological and politi-

cal differences, some of the Members
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of this House have established very
important traditions, wvaluable tradi-
tions, which we all cherish.

Some of the hon. Members like
Mr, Bhupesh Gupta have been asso-
ciated with thic House since long.
Though he is not retiring this time,
yet when we speak of Rajya Sabha
as a whole we cannot think of Rajya
Sabha without Bhupesh Gupta...
(Interruptions) Sir, I must mention
here Mr, L. K. Advani, who is the
Leader of the Opposition today—he
was the Leader of the House on earlier
occasions—and many others. They
have also made a very valuable con-
tribution to build up the traditions
which we inherited,

Mr. Deputy Chairman, Shri Ram
Niwas Mirdha, js retiring. I have had
the privilege of working with him in
the Government earlier and when he
was presiding over this House also.
Perhaps he may not keep in mind, he
might have forgotten, that when I
came here almost eleven years ago as
a lone member representing a regional
party, I had the privilege of making
my maiden speech when he was in the
Chair as a Vice-Chairman of the
House. Sir, since then we have seen
that Mirdhaji has one rare quality.
Whatever be the provocation, he can
maintain his calmness and coolness...
‘(Interruptions) And this is an asset
not merely as the presiding officer of
this House but even when ag a Minis-
ter dealing with a very sensitive
department like the Home Ministry.
Members were agitated, the whole
House wag agitated sometimes, but we
used to find that one man remains un-
ruffiad—and he is Mr. Ram Niwas
Mirdha.

Sir, we will be missing very much
our friend. Dr, Ram Xripal Sinha,
whn was our dear friend not only
while sitting here but also while sit-
ting on the other side. We will be
missine Mr. Rabj Rav, an imvortant
and eminent leader in the country,
who has *i1ade his contribution in the
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other House and in thig House alse.
And we will be missing many more:
Mr, Anand, Mrs. Sonj and others, and
Mr, Kalp Nath Rai who, with his loud
Voice interjected in the debates and
put vigour in the debates with his
famousg utterance “Adhyakhsh Maho-
day”. We will be missing all these
things. But we wish many of them
may come, and I wish them a very
happy and prosperous beginning in
their new area of activities. They
have enricheq themselves, They have
contributed to the building up of the
traditions of this House gnd they have
also shared some of the experiences
and expertise with all of us. I wish
them all happiness. And I say ‘Good-
bye’ to them. Usually we do not like
to say ‘Goodbye’ in our old custom,
Hindu custom; we always mention in
Sanskrit: “Punaragamanayacha’. I do
not know whether within the frame-
work of the existing political system
it would be possible or not, But we
can gssure that the friendships we
have developed here during our long
association will continue to remain
with us, whatever be our political
creed, whatever be our political ideo-
logies.

Thank you, Sir, for giving me this
opportunity. . . (Interruptions)

MR. CHAIRMAN: Before I adjourn
the House till 2-30...

SOME HON. MEMBERS: No, no, it
is already... (Interruptions)

MR. CHAIRMAN:.. .till 3 o’clock,
there will be presentation of the
Reports of the Committee on Subordi-
nate Legislation, Mr. Menon.

REPORTS OF THE COMMITTEE ON
SUBORDINATE LEGISLATION

SHRI VISWANATHA MENON
(Kerala): Sir, T beg to present the
Thirty-eighth, Thirty-ninth and For-
tieth Reports of the Committee on
Subordinate Lesgislation.




